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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL, PRINCIPA
BENCH, NEW DELHI

0.A. No. 695 of 2024
IN THE MATTER OF:
Shyam Ji Mishra ...Applicant
Versus
State of Uttar Pradesh ' ...Respondents

ADDITIONAL REPLY/REPORT ON BEHALF OF DIVISIONAL FOREST
OFFICER, OBRA

Most Respectfully Showeth:

1. That the instant original application is registered suo-motu on the basis of
the letter petition dated 08.10.2023 received from Shyam Ji Mishra. Wherein
Complainant had alleged that for construction of Obra ‘C’ Thermal Power
Station, about 50,000 trees were illegally cut in collision with Authorities
and now a new project of Obra ‘D’ Thermal Power Station has been
sanctioned for which about 1 lakh trees are likely to be cut in an illegal
manner causing damage to environment. Subsequently, on 27.07.2024
direction issued by Hon’ble Tribunal for factual report.

2. That the answering respondent impleaded as Respondent no. 9 in this matter

and Hon’ble Tribunal has passed the following order on 17.12.2024: -

%
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"1 In compliance with order dated 14.11.2024 read with order dated
16.12.2024 Mr. Manish Mittal, CCFO, Mr. Aimrag Priyadarshi, DFO Obra
and Mr. Kunj Mohan, DFO Sonbhadra have appeared before this Tribunal
physically

2. 1.4, No.668/2024 has been filed for exemption of PCCF (HOFF) from
personal appearance before this Tribunal. Vide order dated 16.12.2024
passed on 1.4. No.660/2024 PCCF (HOFF) has already been exempted from
personal appearance before this Tribunal today and in view thereof I1.A.
No.668/2024 has become infructuous and does not require any further
order. .

3. LA.No.646/2024 was filed for impleadment of DFO, Obra, Forest
Division, Sonbhadra (U.P.) as respondent. For the reasons mentioned .A.
No.646/2024 is allowed and DFO, Obra Forcst Division, Sonbhadra (U.P.)

is impleaded as respondent no.9.

4. Reply dated 13.12.2024 has been filed by DFO, Obra which has been
placed on record.

5. DFO, Obra is directed to furnish detailed information regarding
compensatory afforestation carried out in lieu of cutting of 4191 and 1156
trees for execution of Obra C Project and present status with respect to
cutting of trees permitted to be cut in execution of Obra D Project with
requisite details regarding nature, number and classification of the trees.

6. Report in this regard be filed by DFO, Obra at least one week before the
date of hearing fixed.

7. CCFO and DFO, Sonbhadra are exempted firom personal appearance on
further dates of hearing subject to the order to the contrary. DFO, Obra
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shall remain present before this Tribunal on the next of hearing physically
or through VC.

8. Respondent no.8 is also directed to file response specifically mentioning
the status with respect to EC from SEIAA and CTE from UPPCB and also
intended cutting of trees for execution of the project.

9. List on 19.02.2025 for further consideration.”

- That the direction given in para 5 of the »hove said order passed by the
Hon’ble Tribunal to furnish detailed information regarding compensatory
afforestation carried out in lieu of cutting of 4191 and 1156 trees for
execution of Obra C Project and present status with respect to cutting of
trees permitted to be cut in execution of Obra D Project with requisite details
regarding nature, number and classification of the trees.

. That it is most respectfully submitted that in compliance to the above
direction DFO, Obra directed Sub Divisional Officer, Sub Division Chopan,
Obra-Sonbhadra, Vide letter no. 1388/0Obra/33, dated 28.12.2024, for the
report, subsequently the Sub Divisional Officer, Chopan has submitted his
report vide letter no. 225/Chopan/10 Case dated 13.02.2025, on the basis of
which details is being submitted in following points. The copy of the letter
dated 13.02.2025 is annexed herewith as Annexure Al.

. That In lieu of permission given for felling of 4191no. of trees vide letter no
1784/0Obra/37, dated 25.11.2016 by then DFO Obra,a total number of 8382
no. of saplings has been planted in sector 9A in village Billi Mafkundi,
Obra, Sonbhadra. Copy of the estimate of Advanced Soil Work, Plantation

and Maintenance work is annexed as Annexure A2, A3, A4, AS

respectively.
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6. That furthermore in lieu of permission given for telling of 1156 no. of trees
Vide letter no. 3029/0bra/37, dated 05.03.2018 by then DFO obra, a total
number of 6714 no. of saplings has been planted in sector 9B in village Billi
Markundi, Obra, Sonbhadra. Copy of the estimate of Advanced Soil Work,
Plantation and Maintenance work is annexed as Annexure A6, A7, A8, A9
respectively.

It is submitted that the compensatory afforestation was done in plot no.
2327ka (Obra sector 9A & Obra sector 9B) of Village-Billi Markundi, Obra,
Sonbhadra. The ownership of the said land lies with Obra Colony UP State
Electricity Board Generation Corporation Ltd. Obra. Copy of Khatauni is
annexed herewith as Annexure-A10

That it is respectfully submitted that the below given table depict the Plant

enumeration (done on 08-02-2025 & 09-02-2025) of compensatory
afforestation:- .

Sr.no. | Name of | Ara Total According to counting | Average
Plantation | (in ha) |no. of| no. of plants Height
site and planted | Species Number
year plants

1 2 3 4 5 6 7

1 Obra 17.62 8382 Cassia siamea | 2698 4-6 Feet
Sector-9A, Pongamia 252 4-6 Feet
Plantation pinnata
year 2021 Haplophragma | 549 4-6 Feet

adenophyllum \
Tectona 937 4-6 Feet
grandis \\l
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7
(“‘” I [ Acacia [317 |46 Feet |
catechu B
Ailanthus 929 | 4-6 Feet
excelsa
Acacia nilotica | 311 4-6 Feet |
Pitheceilobium | 185 4-6 Feet
dulce
Acacia 123 4-6 Feet
auriculiformis.
Total 6301
2 Obra 6.10 6714 Cassia siamea | 2185 3-4 Feet
Sector-9B, Pongamia 272 3-4 Feet
Plantation pinnata
year 2022 Haplophragma | 543 3-4 Feet
adenophyllum
Tectona 1063 3-4 Feet
grandis
Ailanthus 326 3-4 Feet
excelsa
Acacia 520 3-4 Feet
catechu
Butea 217 3-4 Feet
monosperma
Pithecellobium | 271 3-4 Feet |
dulce
Total 5397
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9. That in Obra Sector -9A Plantation: the total no. of plants alive are 6301

no. which is 75.17% of the total no. of sapling planted (through
seeds/saplings) which is above the success percentage required (71%)
after 3 years and in Obra Sector-9B Plantation the total no. of plants
alive are 5397 No. which is 80.38% of the total no. of sapling planted

(through seeds/saplings) which is above the success percentage required

(77%) after 2 years, as per departmental norms. Copy of Departmental

Success percentage table (year wise) is annexed herewith as Annexure A1l
10.That it is further submitted that the present status with respect to cutting of
trees permitted to be cut in execution of Obra Thermal project ‘D’ is as
following: During joint inspection Meja Urja Nigam Pvt. Ltd. informed that
there is a change in layout plan of Obra Thermal project ‘D’. Even after
repeated reminders, by Divisional Forest Officer, Obra's office letter no.-
1667/Obra/10Case dated-06.02.2025 and SDO Chopan office letter no.-
191/chopan/15 dated-08.01.2025, Meja Urja Nigam Pvt. Ltd. did not provide
the revised layout map, KML file of Obra Thermal Project 'D'. Due to which

the joint inspection of trees could not be completed.

11.That the answering respondent will file additional/further reply as and when

directed by this Hon’ble Tribunal. \ /
&%

s nal ¥grest Officer, -
Obra Forest ivision,

%’bra-Sonbhadra
Through

Gigi C. George
Advocate
Standing Counsel 18[0)))
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, PR
BENCH, NEW DELHI

0O.A. No. 695 of 2024

IN THE MATTER OF:

Shyam Ji Mishra

..V:Applicant ‘
Versus
State of Uttar Pradesh ...Ré;por;dents P
AFFIDAVIT T

I Anurag Priyedarshi S/o. Shyam Lal Aged 32 Years working as Divisional Forest
Officer Office at Obra Forest Division, Obra, Sonbhadra d
affirm and declare as under:

1.

o hereby solemnly

That I am DFO, Obra Forest Division, Sonbhadra and competent to swear
the present affidavit.

89

That the accompanying reply is drafted by my counsel under my instructions
and the same is not repeated for brevity.

3. That the content of the reply has been read over to me in vernacular verified
at Sonbhadra on 17 February, 2025 that the content of above affidavit \*

. /
language and the same is true and correct, . M

Veriﬁcatﬁ%‘g)\ \3&/ VE“("QEI\IT

Ciu

% 'Verify at Sonbﬁ a on 17 February, 2025 the contents of the above paragraphs
4 'v\'{hi‘ch My own knowledge and/or are in the nature of legal submissions
5, | which I belisve to be true and no material has been suppressed herewith.




392

$ 0N pAI / SLNo. : UP/440

PNV i, o e e o, s

\ \Q 5.7 ENVIRONVENT,FOREST AN CLIATE CHANGE DEPARTHENT

T IR e, maw
NAME  :Anurag Priyedarshi, LFs.
g Y T WRED
Designation: Deputy Conservator of Forests

o+ ﬁ'@?\q/ Pay Matrix : Level-10
e/ valid upto : November -2052 '\']“I

|

1)

rh =

Blood Group : O+ mwﬁm%m .
P.C.C.F, U.P.

® @

IS TS / Emergency Contact
(+91) 522-2206168, 2206121, 22079822

IS INSTRUCTIONS
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TG @ WM W G R a7 e, S,
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D W I R %o 50 /— T ¥ |
Please surrender this card on expiry.

If lost, report immediately to the Principal Chief Conservator
of Forests, U.P., 17 Rana Pratap Marg, Lucknow.

Penalty for loss is Rs. 50/-
Date of Issue ; 23.02.2023
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Annexure-A

Office of Sub Divisional Officer, Sub Division Chopan, Obra-Sonbhadra.
Letter No.) 2 </ Chopan / 10 Case, Dated, Obra, February -/ 3-,2025.

To.

The Divisional Forest Officer,
Obra Forest Division,
Obra-Sonbhadra.

Sub:- Regarding the order dated 17.12.2024 passed in OA No. 695/2024, Shyam ji
Mishra vs. State of U.P. and others under consideration.

Ref: Your Office letter no. 1374/Obra/33, dated 23.12.2024, 1388/Obra/33, dated
28.12.2024, 1467/0bra/33, dated 07.01.2025, 1668/0Obra/33, dated 06.02.2025,
this office letter no. 214/Chopan/15, dated 06.02.2025 and RFO dala office letter
no. 196/Chopan/10Case, dated 11.02.2025

Sir,

ST FRAT ® 5 0 wHosfiodlo 7 Reelt g1 RTe—17.12.2024 @7 Frafafag
e oRa fpar mar & '

1) In compliance with order dated 14.11.2024 read with order dated 16.12.2024 Mr.
Manish Mittal, CCFO, Mr. Anurag Priyadarshi, DFO Obra and Mr. Kunj Mohan,
DFO Sonbhadra have appeared before this Tribunal physically.

2) I.A. No.668/2024 has been filed for exemption of PCCF (HOFF) from personal
appearance before this Tribunal. Vide order dated 16.12.2024 passed on LA.
No.660/2024 PCCF (HOFF) has already been exempted from personal
appearance before this Tribunal today and in view thereof I.A. N0.668/2024 has
become infructuous and does not require any further order.

3) L.A.No0.646/2024 was filed for impleadment of DFO, Obra, Forest Division,
Sonbhadra (U.P.) as respondent. For the reasons mentioned I.A. No.646/2024 is
allowed and DFO, Obra Forest Division, Sonbhadra (U.P.) is impleaded as
respondent no.9.

4) Reply dated 13.12.2024 has been filed by DFO, Obra which has been placed on
record.

5) DFO, Obra is directed to furnish detailed information regarding compensatory
afforestation carried out in lieu of cutting of 4191 and 1156 trecs for execution of
Obra C Project and present status with resrzci 1o cutting of trees permitted to be
cut in execution of Obra D Project with requisite details regarding nature, number
and classification of the trees.

6) Report in this regard be filed by DFO, Obra at least one week before the date of

hearing fixed. ; R W@m ~
-~ NA 2

. ,'«’%\-) ‘ V&Q/”‘
m “a':{ 3‘1 \

)|
sy oA WA A
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8)

9
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rance on further

CCFO and DFO, Sonbhadra are exempted from personal appea (| remain

dates of hearing subject to the order to the contrary. DFO, Obra sha
present before this Tribunal on the next of he2ring physically or through_ V?' 0
Respondent no.8 is also directed to file response specifically mentlotlmg ;
status with respect to EC from SEIAA and CTE from UPPCB and also intende
cutting of trees for execution of the project.

List on 19.02.2025 for further consideration.

7o THoshiodo ¥ e gR1 TR SRIGT ARY RATF—17.12.2024 @ A5 ¥ A T ﬁé"
F T ¥ oren /R SueEr ove ¥ D FEfed @ THw—1388 /3w /33 RS-
28.12.2024 ERT JENTEEY TG &= a7 ARHR, Trell B IR frar| Saa @ =g ¥ &3
T INFN, I D FATTY D UAB—196 /STl / 1084 FeHTB—10.02.2025 grRT 3T / Raré
I PRI § SUGel ST T 2| &4 99 Ier), St g e amen / Ruid W wEnd
T IR §Y e / Rad Frargar 2—

i.

ii.

iii.

In lieu of permission given for felling of 4191no. of trees vide letter no.
1784/0Obra/37, dated 25.11.2016 by then DFO obra a total number of 8382 no. of
saplings has been planted in sector 9A in village Billi Markundi, Obra,
Sonbhadra. (An attested copy of the estimate of Advanced Soil Work, Plantation
and Maintenance work is annexed as Annexure 1, 1A, 1B) In lieu of permission
given for felling of 1156 no. of trees vide letter no. 3029/Obra/37, dated
05.03.2018 by then DFO obra, a total number of 6714 no. of saplings has been
planted in sector 9B in village Billi Markundi, Obra, Sonbhadra. (An attested
copy of the estimate of Advanced Soil Work, Plantation and Maintenance work
is annexed as Annexure 2, 2A, 2B, 2C) -

The compensatory afforestation was done in plot no. 2327ka (Obra sector 9A &

Obra sector 9B) of Village-Billi Markundi, Obra, Sonbhadra. The ownership of

the said land lies with Obra Colony UP State Electricity Board Generation

Corporation Ltd. Obra. (Photocopy of Khatauni is annexed as Annexure-3)

The Plant enumeration report of compensatory afforestation which was done on

08-02-2025 & 09-02-2025 is given below:- :

Sr.no. | Name of | Area | Total no. | According to counting Average
" | plantation (in of planted | no. of plants Height
site and year | Ha) plants Species Number
1 2 3 4 5 6 7
1 Obra Sector- | 7.62 | 8382 Cassia siamea 2698 4-6 Feet
9A,
5 ;?t;gg? Pongamia pinnata 252 4-6 Feet
Haplophragma 549 4-6 Feet |
adenophyllum e
Tectcua grandis 937 4-6 Feet |
Acacia catechu 317 4-6 Feet |
Ailanthus excelsa 929 4-6 Feet
Acacia nilotica 311 4-6 Feet
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]
r Pithecellobium dulce | 185 | 4-6 Feet |
' ‘Acacia auriculiformis. | 123 w
| Total 6301 |
2 Obra Sector- | 6.10 | 6714 Cassia siamea 2185 _};"'jfit"
9B, Pongamia pinnata 272 | 3-4 Feet |

Plantation Haplophragma 543 3-4 Feet
ear 2022 adenophyllum —
’ Tector}:a grandis 1063 | 3-4 Feet |
Ailanthus excelsa 326 | 3-4 Feet |

Acacia catechu 520 34 Feet

Butea monusperma 217 | 34 Feet

Pithecellobium dulce | 271 3-4 Feet

Total 5397

In Obra Sector-9A Plantation: the total no. of plants alive are 6301 no. which lS
75.17% of the total no. of sapling planted (through seeds/ saplings) which is
above the success percentage required (71%) after 3 year and in Obra Sector-9B
Plantation the total no. of plants alive are 5397 no. which is 80.38% of the total no.
of sapling planted (through seeds/ saplings) which is above the success
percentage required (77%) after 2 year. As per departmental norms.
(Departmental Success percentage table (year wise) annexed herwith,
Annexure -4)

iv. Regarding present status with respect to cutting of trees permitted to be cut in
execution of Obra Thermal project ‘D*: During joint inspection Meja Urja Nigam Pvt.
Ltd. informed that there is a change in layout plan of Obra Thermal project ‘D’. Even
after repeated reminders by Divisional Forest Officer, Obra's office letter no.-
1667/Obra/10Case  dated-06.02.2025 and SDO Chopan office letter no.-
191/chopan/15 dated-08.01.2025Meja Urja Nigam Pvt. Ltd. did not provide the
revised layout map, KML file of Obra Thermal Project 'D'. Due to which the joint
inspection of trees could not be completed.

Hence the report is sent for kind consideration 22 necessary action

Reg@,
AN
R\~
(Abhishek‘l{%ar Rai)
Sub Divisional Officer
Chopan '

AP
CC.RFO Dala oz
o (Abhishe ar Rai)
wramfe Tl Sub Divisional Officer

7 ' Chopan
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